208 Written Answers to [RATYA SABHA] Unstarred Questions

SINo. State/UT CR CCS CON PART PCST PCVT
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 0 0 0 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 1 0 0 0 0 0

Totar (States) 16 8 1 14 8 1
30. A and N Islands 0 0 0 0 0 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0 0 0
33,  Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 0 0 0
35,  Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Totar (UTs) 0 0 0 0 0 0

Totar (Arr Inpia) 16 8 1 14 8 1

Sowrce: Crime in India.
Lack of infrastructure/facilities at police stations in Delhi

1354, SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether it is a fact that there are several police stations in Delhi which
are not equipped with requisite infrastructure for monitoring law and order in their

respective jurisdiction, if so, the details thereof,

{b) whether it 1s also a fact that the required infrastructure/Tacilities for the

police personnel are inadquate in Bindapur police station, Delhi; and
{c) if so, by when such infrastructure/facilities Government is going to provide?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) Delhi Police has reported that
all police stations in Delhi are equipped with requisite infrastructure for monitoring

law and order in Delhi and all basic amenities are alsc available therein.

{b) The Police Station Bindapur is presently running in porta cabin and is

equipped with all requisite infrastructure for monitoring law and order.

{c) Does not arise.



